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[Arising Out Of OIA-AHD-CUSTM-000-APP-533-541-19-20 Dated- 27/12/2019 passed by 

Commissioner ( Appeals ), Central Excise, Customs and Service Tax-AHMEDABAD) 

 

SACHIN PALA                                                              …..Appellant 
Shrtee Hari Kripa, Taj Society,  

80 Feet Ring Road, Dhobivadi 

Veraval, Gujarat 

 

VERSUS 
C.C.-AHMEDABAD                                                         …..Respondent 
Custom House, 

Near All India Radio Navrangpura, 

Ahmedabad, 

Gujarat 
 

 
APPEARANCE: 
Shri. P D Rachchh, Advocate for the Appellant    

Ms. Sunita Menon, Superintendent (AR) for the Respondent  

  
 

CORAM:   HON'BLE MR. SOMESH ARORA, MEMBER ( JUDICIAL )  

                 

 

DATE OF HEARING: 19.09.2025 

                                                                 DATE OF DECISION: 19.09.2025 
 
 

  
 The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 10390 of 2020.  

 

 
 

          

(SOMESH ARORA) 

MEMBER ( JUDICIAL ) 
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